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MR. SPEAKER: All  serious
matters cannot be discussed mm one
day. We must find time for it...

SHRI KANWAR LAL GUPTA: 1
am raising a serious matter. .,

MR. SPEAKER: Mr. Kanwar Lal
Gupta, this is an attempt to steal a
march over others, I have already
informed you that 1 am allowing a
call-attention on that. You cannot
rajse it by a point of order. I am
not allowing you any more. Do not
Tecord.

SHR;y C. M., STEPHEN: Sir, I
want to make it clear on behalf of
my Party and on behalf of the
President of my Party, Mrs. Indira
Gandhi, that the rcport which has
appeared 1, absolutely baseless, Not
a pie has been taken: T want to make
it clear. 1 challvrge, we are pre-
pared for any 1nquiry. It is
baseless. "

MR SPEAKER: 1 am allowing
an opporiunity for discussion (In~
terruptions) 1 have sajd that I am
gwving an opportumity for this.
Nothing more.

SHRI NATHU SINGH (Dausa):
There are CIA agents sitting in
Indian Parliament. This is an ingult
to our country.

SHRY C M STEPHEN: You are
the CIA: you have s man, Dr.
Subramaniam Swamy.

MR. SPEAKER-
quits now.

(Interruptions)

1 think you wure

SHRI JYOTIRMOY BOSU (Dia-
mand Hurbour): Indira Gandhi
Party took money from everybody.

et wonite fog (Dfwarge) : &
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MR. SPEAKER: Don't record,.
Shr1 Har1 Vishnu Kamath
CHOWDHRY BALBIR SINGH: **

MR. SPEAKER: Nothing is record-~
ed

Mr. Kamath,

12.25 hrs.
COMMITTEE ON PETITIONS

NINTH REPORT
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PUBLIC ACCOUNTS COMMITTEE
HUNDRED AND TWENTY-$0ZOND REPORY

SHR1 ASOKE KRISHNA DUTT
(Dum Dum): I beg to present the
hundred ang twenty-second Report of
the Public Accounts Commititee on
Action Taken hy Governmeni on the
recommendalions  contamned mn thewr
Fiftecnth Report on Custom Receipts
relating to Ministry of Finance.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRTY~SCCOND AND THIRTY-THIRD
REPORTS

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I beg to present the
following Reports of the Commttee
on Public Undertakings:—

(1) Thirty-second  Report on
Action Taken by Government on the
recommendationg contained in the
Eighth Report of the Committee on
Jute Corporation of India Limited-—
Government’s Unfair Pricing Policy
for Raw Jute,

**Not recorded.



